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[Sbri Era Anb rasu] 
ow can yOU exp ct Railways to pay 

to General Revenues on these assets? 

I wish to point out that this ;..lddi-
tional revenue of Rs. 490 crores could 
b raised by th Railways iE deterrant 
steps are taken by the Railways to 
stop recurring pilf rage in railway 
property and in the goods being car-
ried by the Railways. Th amount of 
comp nsation claim d on the loss of 
good in transit is quite substantiaL 
Th loss in ticketless travel is running 
into S v ral cror s of rupe s. 

In addition to the special po\\'er$ 
for th polk a w 11 as RPF to d a1 
with thc m n:lCe of pilfcrage, tick "t-
less travel ic., ih re should be a 
Magi trat post d at aeh junction/ 
station, and the tick tl 5S travellers 
and oth r off nders should be Clward-

d puni hm nt on th spot; oth rWl 
th cas s would ling r on (or d long 
tim. SU'h a st p would go :l long 
w y in curbing various ofT nees, and 
th railways would also ~tand to b ne-
nt in t fms of r v nu s. 

uMher n s cond cIa s pas 'eng .-
rry at pr s nt 35 kgs. and a first 

pas n r can curry 50 kgs. 0.( 

.... lth him. Th re should be a 
r d d v rintion in this matt r 51) that 

rs re n-

om mor lu age. ow, 

~oin {rom D Ihi to 
n c rr 35 k . and p so) n-

!hi 0 Tri andrum can 
35 gs. 01 lu a Th 

nc n oin from 
or Tri drum v ' d 

f ill of c ming ttlO 

i m. 

I would also submit that the Rail-
way Convention Committee should be 

converted into a Standing Committee 
for the Railways. That will ensure 
day to day appraisal and appre~jation 
of the Railway flnan·ces. 

The hone 'Minister has said that the 
on-going projects would not be tlUuwed 
to suffer for want of flnances, and no 
new projects would be undertaken for 
want of funds. In this connection, I 
would like to draw the attention of 
th hone Railway Minister to the c:~se 

of Karur-Dindigul-Tuticorin-Tiru!lel· 
v Ii broad gaug line with a capit al 
outlay of Rs. 42.5 cror s; but . 0 fa r 
only Rs. 3 Crores have been . spent ,Illd 
this Budget provides a sum of Rs. 
175 crores on]y. At this rate, this 
sch me may tak four decades to g t 
comp) ted. I would, th re ~ ore, urge 
the Minister to provi d more money 
for the speedy imp1 mentation of this 
project. 

lIer , I would also lilt to mill one 
su gest ion . Vlh 11 ·ou t ake up d pro" 
j ct, at least you should try to spf'nd 
thr e-fourth 01 the amount in the fir t 
year or two. If 'ou spread it over a 
numb r of y ars and allocate onl r a 
paltry sum, the proj ct will always 
suff f. 

MR DEPUTY-SPEAK R: And the 
co~ t will also 0 up, if it is delaye<~ _ 

HRI ERA ANBARASU: Sir, T,Jmil 
adu occupi s the ighth lace ill tbe 

railway traCk map. The south .r!l 
r' ih'ay h s alw ys b n ir ied *n 
t p-moth r) , mann f. Bu. no .. t r 

th a umption 01 orne th Mini ,t r 
of tat fOf Ra -h 'ays i t kin eD 


